
KOTAK CONTRACTOR'S ALL RISKS INSURANCE POLICY

ENDORSEMENTS/ADDITIONAL COVERS

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

ENDORSEMENT FOR ESCALATION PROVISION (CAR-13)

Attached to and forming part of the Policy No._______________________

'In consideration of the payment of an additional premium by the Insured (which is 

included in the Total premium set forth in the schedule),it is hereby declared and agreed 

that the Company shall provide for escalation in Sum Insured under items of Section I of 

the schedule attached to the policy up to__________% of the Original Site value, the basis 

of claim settlement shall be the original Site value of effected equipment plus increase in 

cost of replacement, if any, provided that the increase in the value of such equipment does 

not exceed _______% of the original site value.

It is also hereby declared and agreed that in the event of a claim the insured would be 

considered as fully insured up to the Sum Insured inclusive of _________% increase as per 

selected escalation and under-insurance would apply only in the event of the cost of 

replacement of the effected equipment exceeding the original value of selected 

___________% towards escalation.

It is however understood and agreed that the premium collected against price escalation 

herein above shall not be subject to refund the premium adjustment clause in the memo 2 

of the policy.

It is further understood and agreed that in case of additional premium chargeable during 

final adjustment, additional escalation premium will be charged to the insured but in case 

of any premium refundable during final adjustment no refund shall be allowed against the 

escalation premium already charged to the insured'.

Subject otherwise to the terms, conditions and exceptions of the Policy and endorsements 

if any thereon.

UIN No. IRDAN152A0170V01201718

Kotak Mahindra General Insurance Company Ltd.
CIN: U66000MH2014PLC260291. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai – 400051. Maharashtra, India.

Office: 8th Floor, Zone IV, Kotak Infiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai – 400097. India. 
Toll Free: 1800 266 4545 Email: care@kotak.com Website: www.kotakgeneralinsurance.com IRDAI Reg. No. 152.
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